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(iU) Admission of the children of the 
jagins to tbe scbools and bOltel •• 

(Iv) Sanction of old aae pension to tbe 
jogins. who ba ve (,fosSed 50 years 
of aae and are U"ina in poverty. 

(v) Allotment of suitable Government 
land or ceiling surplus land 00 a 
prefereotlal basis to the jOlio. 
for economic sustenance. 

(vi) Training and employment pro-
Jramme for jOlios for development 
of their skills in tailoring and in 
manufacturing of soap. papad. 
candles. exercise note books etc. 
etc.-the tr8!n;ng is to be imparted 
to them under t be schemes l.ke 
Training of Rural Youth ror Self-
Employment (TR YSEM" Deve-
lopment for Women and Children 
in Rural Areas (OW ACRA) etc. 

(vii) Scttina up of Rehabilitation 
Homes. 

(viii) Setting up or Adult Education 
Ccntre~. wbere tho jogins would be 
rehabilitated. 

(ix) Or8ani~iog necessary medical and 
be.ltb care (or the jogios. 

(c) NOt Sir. 

LoaD to Karnataka (or Purrba!e 01 
Borlol Pumping Seta 

'310. SHRI H.B. PATH .. : Will the 
Minister of WATER RESOURCES be 
pleated to sta te : 

(a> tbo amount 8i veo by tho Uoloo 
Government to State Government or 
Karnataka for the purchase of borinl 
pumpinl lets by the farmers durin. 
1985-86; 

(b) whether the amount is beiDI 
disbursed by tbe banks to some businessmen 
and biB rarmen and Dot to the medium and 
small poor (armers jo that State: and 

(c) the number of farmen who have 
been benefited so far by tbe Ilant aiven 
by Union Govornment durio. tbe laat 
till" )'carI 7 

THB MINISTeR OF WATB& 
RESOURCES (SHR) B. SHANKARA-
NAND): <a> to (c). Information is 
beinl collected and will be laid on tbe 
Table of the House 6 

AmouDt Earmarked for "ork. 00 NailOR •• 
Illah".,. la Blbar 

~311. SHRI CHANDRA KISHORB 
PATHAK: Will the Minister of SURFACE 
TRANSPORT be pleased to .tare tbe 
amount earmarked for work, 10 be under-
taken on various National Hiahway. in 
Bibar durio. tbe Seventb Plan ? 

THB MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PJLOT): Funds are 
anott~d every year takiDI into account tbe 
requirements projected by tbe State, tbeir 
admissibility aDd availability of (uoda ~u, iDi 
a particular year and Dot for tbe PliO 
period. Allotment of fuod, to Bibar for 
tbe development of Natfooal Hcabway. 
during the first two years of tbe Seventh 
Plan is as under : 

Yeat 

1985-86 

1986-87 

FiOAt .UotmClol 

(RI. in latba) 

1457.39 

1685.20 

NotioDallsaUoD of Panella.r Road 
Tran.port SerYlcea 

S112. SHRI A. JAYAMOHAN : Will 
the Mln.&ter of SURFACB TRANSPORT 
be plea.ed to .tate : 

(a) wbether Oovernment are activol, 
considerina to Datlonalise the pas5enlet 
road ttaotport servicet Ie tbe couDtry; 
and 

(b) if 10, wbether Government bav. 
taken Into account varlou. implication. 
rOlardinl investment, runniol and main-
tenance, viability. profitabili.y. ecc. ? 

THB MINISTER. OF STATB OF TlfB 
MINISTAY OF SUAFACB TllANSPORT 
(S8B.) I.AJI:1Sa PILOT). (a) aDd (b). 



CfWttlA 12, lsk)t (SAKA) 

1bon already ellisl tbe proviaioaa 10 
Cbapler IV·A of ,be MOlOf VebJcl.. Ace. 
1939 for oatiooaJizatioD of Stase Caniaae 
aorvlcea by routa or ..... .. ma)' be coo-
.klered appropriate by tho coocemed State 
Governmeota/UT Admioiatratiooa. Tbese 
are eoablioa provisioDs. It .01 of tbo 
State Ooveromeot ., deal.... it is for tbat 
Scate Oovernment to decide 00 tbe extent 
of natiunalization 01 route or area. 
depeodioa on itl judaemeot of the need for 
eDSuriol adequate p&lIcmaer transport 
_rvices,. includio. tbose for rural country-
lide and remote billy .nd back ward areas. 
Various financial and adminiltrative 
implications are taken into account by tbe 
Stale Goveroment before decidiol upon aoy 
scbeme of Dationaliunoa of route/area. 

£SpaDlloD of Jabal,.r Airport 

5313. SHRI AJOY MUSHRAN : Will 
tbe Minister of CIVIL AVIATION be 
pleased to state : 

(a) _betber National Airports 
authority is ptannlna to make Jabalpur 
."itablo ror 8-737 lervicoe duria. tbe 
Se¥eDlb Plan; 

(b) if 10, the detail. tbereof and in 
wbkb year or tbe plan it ia likely to be 
Implemeo ted; aDd 

(c) tbe amoUDt earmarked r of tbie 
purpote ? 

THE MINISTER OP STATE OP THB 
MINISTRY OP CIVIL AVIATION (SUR.I 
lAGDISH TYTLBR):: (a) No, Sir. 

(b) and (c). Do Dot ari&e. 

Dan, Dlre~t Tram Senlc. bet •• e. 
Ba.I.lo ...... New Dellal 

5314. SHRI V.S. KRISHNA Iya .. : 
SHRI V. KRISHNA l\AO : 

Will tbe Minister or RAILWAYS be 
p1eued to state: 

(a> wbethor there ,. any proposal to 
Introduce. direct dail, train acrvke bctwlCD 
Baoaalore and New DeIhl; 

(c) ir oot. tbe reasons thereCor ? 

THE MINISTER OF STATE OP THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a> to (c). 
A new biweekly superfast train No. 
927/928 Banaalore-New Delbi Express 
(via Vijaywada) i. proposed to be intro-
duced Crom April, 1987. betides tbe 
ICarDataka Express already runDiDS twice a 
week. 

t T,.anslatlon] 

ImplelDeatatioD of DeliaklnK of Degree. 
from Job. 

5315. SHRI DILEEP SINGH 
BHURIA : Will tbe Minister of HUMAN 
RESOURCE DEVELOPMENT be pl~d 
to btate : 

(a) tbe names of public undertakiol. 
Ministries aod Departments of the Govern-
ment of India whicb bave done away 
witb tbe requirement of degrees for the 
ra:ruitmcnt of employees as envisaacd 
uDder the Dew education policy; and 

(b) tbe Iteps contcmplcted by Union 
Government in this direction to achieve 
faithful implementation of tbis policy ? 

THB MINISTER OP STATE IN THB 
DEPARTMENTS OP EDUCATION AND 
CULTURE -IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI MATI KRISHNA SAHI): (8) aDd 
(b). In pursuaoce of tbe National Policy 
00 Education. tbe Ministry of PerlOonel. 
Public Grievancctt and Pensions (Depart-
meat of Penoone) and TrainiDS) baa 
advised all Ministries/Department. to 
initiate an analys.is of tho job content 
of various services/posts under tbeir coDtrol, 
and idootiry posts for which an academic 
dearec is. ac prescot, pr~ribed .. aD 
Clleotial qualification. but could be dis-
peoled with ir tbe specific kDowledae aDd 
skills required for tbe performance of 
'be job are possessed by the candidates, 
Arter tbis aDalysis is completed and tbe 
.er~ices/posts are indentiftcd. tbe recruit-
ment rulea for them are propoeed to be 
modified to effectivel, dolink the require-
ment of • U olvenity dear_ from tho 
noruitmoDt &0 tboao lOrViceI/poata. 




